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CAKAINHICES) %I T #A dEl, once | receive notice, | go through it and then find
out whether the issue can be raised in the present form and in the present Session.

Then, you will get an opportunity. Keep that in mind. You have met me and you were
given an opportunity for raising the issue yesterday. So, that will come in due course
of time. So, you will have to bear with me. | have also seen a new tendency. Shri
Binoy Viswam, do you want to say something on this issue? | called you yesterday
but you were not there because you had been told that your name is not going to be
there in the Zerc Hour list. But later, we discussed and decided that during the
discussion on the Insurance (Amendment) Bill in the evening, you will get an
opportunity and you can make your point clear. That is why, you were not called.

SHRI BINOY VISWAM: Sir, may | make a small submission in one minute ?

MR. CHAIRMAN: Not now. Then, when | found that there was time yesterday,
suddenly, | called you when you were not there. So, there is no complaint at all
because it is not your fault as your name was not listed. Nowadays, | have developed
a new system. Whenever there is opportunity and time available, | go through names
of the Members on Zero Hour submissions as well as Special Mentions and if those
Members are present in the House, then | call them and give them an opportunity.
S0, that has to be understood. Otherwise, a wrong message might have gone that |
called Shri Binoy Viswam; he gave notice and he was not there in the House. That is
not the correct position. The correct position is this. So, that has to be understood. |
think, you have also spoken yesterday.

SHRI BINOY VISWAM: Yes, Sir.

MR. CHAIRMAN: Okay. Now, Shri Akhilesh Prasad Singh.
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Poor families returning to traditional fuels due to hike in prices of LPG
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DR. AMAR PATNAIK (Odisha): Sir, | would also like to associate myself with the Zero
Hour mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | would also like to associate myself with the Zero
Hour mention made by the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | would also like to associate myself
with the Zero Hour mention made by the hon. Member.

MR. CHAIRMAN: Now, Question Hour. It is 12’0 clock. Question No. 256;
Shri Abdul Wahab.



